IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

21.02.2025

Notified
Court amount
Case No.

Rejec

Status

HEMANTA KUMAR

14679/2025‘21.

.2025

BLAPL/7617/2024

MOHANTA ‘ ‘
2 |s NAYAK 114737/2025[21.02.2025 |WP(C)/7883/2024 |7 | v
3 |s K swWAIN 114739/2025(21.02.2025 |WP(C)/5538/2023 |7 | CE
document
available
4 |s K SWAIN 14740/2025(21.02.2025 C)/609/2011 |7 igufﬁséee
to be
paid
5 |an K BEHERA  [14741/2025(21.02.2025 |CRLMP/1710/2020 |7 | v
6 |s SWAIN 114742/2025(21.02.2025 |MACA/1193/2024 |7 | R
7 |B B MOHANTY |14743/2025|21.02.2025 |WP(C)/32321/2024 |7 | R
'8 |SBUDGATA 114744/202521.02.2025 |WA/2917/2023 |7 | R
9 |D PARIDA 114745/2025|21.02.2025 |CRLA/348/2016 |7 | R
10 M Das 114746/202521.02.2025 |WP(C)/17782/2024 |7 | R
4.00,4*%3
11 |pP BASTIA 14749/2025|21.02.2025 ABLAPL/1713/2025 |7 DOWNLOAD |U
CoPY
document
available
12 |T K NAYAK 14751/2025(21.02.2025 C)/17071/2018 |7 iguiis%ee
to be
paid
13 |D HAZARA 114753/202521.02.2025 |WP(C)/7765/2006 |7 | S
14 |D HAZARA 114754/2025(21.02.2025 |[WP(C)/7765/2006 |7 | v
15 |B C PANDA 114757/2025(21.02.2025 |BLAPL/6498/2021 |7 | oo
16 [B C PANDA 114759/2025|21.02.2025 [BLAPL/3640/2021 |7 | R
17 [B C PANDA 114763/202521.02.2025 [BLAPL/1660/2021 |7 | R
' ' document
available
18 |B C PANDA 14764/2025(21.02.2025 |CRLMC/874/2021 |7 iguigséee
to be
paid
19 M NAIK 114771/202521.02.2025 |WP(C)/34105/2023 |7 | R
20 |A K SAHOO 114775/2025|21.02.2025 |WP(C)/26296/2024 |7 | R




21 |D K MOHANTY [14776/2025(21.02.2025 |WP(C)/37644/2021 |7 | o
22 |D K MOHANTY [14777/2025(21.02.2025 |[WP(C)/1937/2022 |7 | o
23 |D K MOHANTY [14778/202521.02.2025 |WP(C)/39316/2021 |7 | v
24 |D K MOHANTY [14779/2025(21.02.2025 |WP(C)/1030/2022 |7 | v
25 |D K MOHANTY [14780/202521.02.2025 |WP(C)/1926/2022 |7 | v
26 |G SUNDARA 114781/202521.02.2025 |MATA/184/2023 |7 | v
27 |A K SAHOO 114782/202521.02.2025 |FAO/237/2023 |7 | R
28 |M BEHERA 114783/202521.02.2025 |WP(C)/43125/2023 |7 | u |
29 |D K PARIDA  |14784/2025|21.02.2025 |WPC(OAS)/31/2018 |7 | u |
30 |M BEHERA 114788/202521.02.2025 |WP(C)/43197/2023 |7 | v
31 |A K NAYAK 114791/202521.02.2025 |WP(C)/6253/2011 |7 | u |
32 |S BARIK 114792/202521.02.2025 |SA/81/1999 |7 | .
6.00,6%3 ‘
33 |S N MISHRA  |14795/2025|21.02.2025 |ABLAPL/11294/2024 7 download [U
CcCopy
134 |J SAHOO 114796/2025(21.02.2025 |[WP(C)/3995/2025 |7 | o
35 |P K DASH 114799/2025|21.02.2025 |0JC/11540/2000 |7 | CH
36 |B DAS 114801/2025(21.02.2025 |RSA/267/2012 7 | v
4.00,4*3
37 |B SINGH 14802/2025|21.02.2025 CRLMC/700/2025 7 DOWNLOAD (U
COPY
document
available
38 [pC DAS(2) 14803/2025(21.02.2025 |ABLAPL/6899/2018 |7 iguiiséee
to be
paid
39 |P K BARIK 114804/2025|21.02.2025 |WP(C)/939/2022 |7 | S
40 |P K MISHRA  |14805/2025|21.02.2025 |WP(C)/4751/2025 |7 | S
41 |K DANG 114806/2025(21.02.2025 |0JC/13519/2001 |7 | o
42 |P K SWAIN 114807/2025(21.02.2025 |0JC/2012/1981 |7 | o
143 |S P SAHOO 114813/2025(21.02.2025 |[WP(C)/3511/2016 |10 | c |
‘44 ‘;OiHAPATRA ‘14816/2025‘21.02.2025 SA/143/2001 ’10 ‘ ‘c ‘
45 |P C MOHANTY |14818/2025(21.02.2025 |SA/18/1989 0 | c |
46 |S K BISWAL  |14819/2025|21.02.2025 |CONTC/5598/2022 (10 | c |
‘47 B i AT ‘14820/2025‘21.02.2025 WP (C) /32593/2024 ’10 ‘ ‘c ‘
48 |S K BARIK |14821/202521.02.2025 |WP(C)/31764/2024 |10 | c |
149 |J K MOHAPATRA |14832/2025|21.02.2025 |WP(C)/4545/2025 |10 | c |
50 |B DAS |14837/202521.02.2025 |WP(C)/3058/2025 |10 | c |
51 |T BAG 114840/2025(21.02.2025 |WP(C)/2863/2025 |10 | c |
52 | e 0 [14841/2025 [21.02.2025 WP (C) /2698/2024 |10 c
53 iéﬂiéATRA 14856/2025(21.02.2025 |[WP(C)/955/2025 |10 c
54 |SUBHRANSU 114858/2025|21.02.2025 |WP(C)/26295/2024 |10 | c |




BHUSAN
MOHANTY

SANJAY KUMAR

55 |oany 14861/202521.02.2025 [WP(C)/3742/2025 |10 c

56 |T MISHRA 114862/2025(21.02.2025 |MATA/135/2024 0 | c |
57 |MR SAHOO 114864/2025(21.02.2025 |BLAPL/1241/2025 |10 | c |
‘58 iiﬁ;ﬁIEUMAR ‘14865/2025‘21.02.2025 WP (C) /30188/2024 ‘10 ‘ ‘c ‘
59 |D BARIK 114866/2025(21.02.2025 |MATA/190/2023 0 | c |
60 |BB MALLICK  |14867/2025|21.02.2025 [BLAPL/1239/2025 |10 | c |
‘61 oot KUMAR ‘14869/2025‘21.02.2025 CRLMC/279/2025 ‘10 ‘ ‘c ‘
62 |S K BISWAL  |14870/2025|21.02.2025 |WP(C)/1809/2022 |10 | c |
63 |R. C. BHOI  |14896/2025|21.02.2025 |[RPFAM/42/2025 0 | c |
64 |A. K. PANDA |14897/202521.02.2025 |WP(C)/4963/2025 |10 | c |
65 |N. C. SINHA |14898/2025(21.02.2025 |CRLMC/8/2025 0 | c |
66 |N. C. SINHA |14899/2025(21.02.2025 |CRLMC/6/2025 0 | c |
67 |L. K. NAYAK |14902/2025|21.02.2025 |CMP/97/2025 0 | c |
68 |A. K. PANDA |14904/2025|21.02.2025 |WP(C)/4964/2025 |10 | c |
69 |A. K. PANDA |14905/2025|21.02.2025 |WP(C)/5114/2025 |10 | c |
70 |A. K. PANDA |14906/2025|21.02.2025 |WP(C)/5119/2025 |10 | c |
71 |K. C. PANDA |14918/2025|21.02.2025 |WP(C)/4641/2025 |10 | c |
72 |B. SWAIN 114923/2025|21.02.2025 |CRLMP/55/2025 0 | c
73 :iﬁzﬁTiRIYA 14931/202521.02.2025 [WP(C)/26726/2024 |10 c

74 |S.RAY 114942/202521.02.2025 |WP(C)/27112/2013 |10 | c

SANTOSH
75 |CHANDRA 14943/2025(21.02.2025 [WP(C)/4602/2025 |10 c
ATABUDHIT

76 |P.K.MISHRA  |14945/2025|21.02.2025 |CRLMC/2058/2024 |10 | c |
77 |S.DAS 114947/2025(21.02.2025 |CRLMC/1251/2016 |10 | c |
‘78 ‘zggiiﬁl DAS ‘14949/2025‘21.02.2025 WP (C) /4837/2025 ‘10 ‘ ‘c ‘
79 |T.BAG 114956/2025|21.02.2025 |CRLMC/2427/2024 |10 | c |
80 |B.N.SAHU 114957/2025(21.02.2025 |CRLMC/2395/2022 |10 | c
81 |P.SETHY 114958/2025(21.02.2025 |CRLMC/2395/2022 |10 | c |
182 |S.K.SAHOO 114960/2025(21.02.2025 |[FAO/529/2023 0 | c |
183 |B.MOHANTY 114961/2025(21.02.2025 |FAO/513/2023 0 | c |
84 |B.K.DALAI 114962/2025(21.02.2025 |RVWPET/223/2018 |10 | c |
85 |S.K.ROUTRAY |14963/2025|21.02.2025 |JCRLA/88/2024 0 | c |
86 |D.SAMAL 114966/2025|21.02.2025 |WP(C)/398/2023 |10 | c |
87 |R.M.NAYAK 114967/202521.02.2025 |WP(C)/27260/2021 |10 | c |
88 |R.M.NAYAK 114968/202521.02.2025 |WP(C)/27263/2021 |10 | c |
89 |M.R.BARIK 114969/2025|21.02.2025 |WP(C)/30976/2023 |10 | c |
190 |L.N.SAHOO 114970/2025|21.02.2025 |WP(C)/25654/2023 |10 | c |
91 |P K JENA 114976/2025|21.02.2025 |WP(C)/5152/2025 |10 | c |




92 |S K SWAIN 114977/202521.02.2025 |WP(C)/9645/2024 |10 | c
93 |G D MALLICK |14978/2025/21.02.2025 |WP(C)/4807/2025 |10 | c |
94 |D K MOHANTY [14980/2025[21.02.2025 |WP(C)/2600/2025 |10 | c |
95 |G D MALLICK |14981/2025[21.02.2025 |WP(C)/4809/2025 |10 | c |
96 |P K MOHANTY |14984/202521.02.2025 |WP(C)/4887/2025 |10 | c |
97 |B D BISWAL  |14986/2025|21.02.2025 |CONTC/5810/2024 |10 | c |
98 |P K JENA 114990/2025(21.02.2025 |WP(C)/5173/2025 |10 | c |
99 |K.PARIDA 114991/202521.02.2025 |WP(C)/4822/2025 |10 | c |
1100 |T.MISHRA 114994/202521.02.2025 |WP(C)/31556/2024 |10 | c |
101 |R.SAMAL 114995/2025|21.02.2025 |[WP(C)/5070/2025 |10 | c |
1102 |R.SAMAL 114998/2025|21.02.2025 |WP(C)/5072/2025 |10 | c |
103 |[P.L.MISHRA  |15000/2025|21.02.2025 |WP(C)/4770/2025 |10 | c |
104 |T K MOHANTY |15004/202521.02.2025 [RSA/18/2021 0 | c |
1105 |S K NATH 115012/202521.02.2025 |WP(C)/5756/2009 |10 | c |
106 M.PATI 115013/2025(21.02.2025 |MACA/953/2024 0 | c |
1107 |S.SWAIN 115014/2025(21.02.2025 |MACA/953/2024 0 | c |
108 |RABI SAMAL  |15015/2025|21.02.2025 |WP(C)/5909/2019 |10 | c |
1109 |P.SETHY 115016/2025(21.02.2025 |CONTC/5871/2024 |10 | c |
110 |H K MOHANTA [15017/2025(21.02.2025 |[WP(C)/2760/2020 [10 | c |
111 [P L MISHRA  [15020/202521.02.2025 |WP(C)/5045/2025 |10 | c |
112 [K.DAS 115027/2025(21.02.2025 [BLAPL/1232/2025 |10 | c |
113 [P K DAS 115035/2025(21.02.2025 |WP(C)/28950/2024 [10 | c |
114 |J BEHERA 115039/2025(21.02.2025 |[WP(C)/1189/2025 |10 | c |
115 [N MALLICK 115042/2025(21.02.2025 |WP(C)/30275/2024 |10 | c |
116 [K C SAMAL 115044/2025(21.02.2025 |WP(C)/32141/2024 [10 | c |
117 [P BEHERA 115047/2025/21.02.2025 |ABLAPL/1814/2025 |10 | c |
118 |6 D MALLICK [15048/2025(21.02.2025 |WP(C)/4222/2025 [10 | c |
‘119 g CHANDRA 15052/2025‘21.02.2025 WP (C) /4169/2025 ’10 ‘ ‘c ‘
120 |[D.K.BEHERA  |15054/2025|21.02.2025 |ABLAPL/1704/2025 |10 | c |
121 M. NAYAK 115055/2025(21.02.2025 |WP(C)/18041/2024 |10 | c |
‘122 Tonaas KUMAR 15056/2025‘21.02.2025 WP (C) /26726/2024 ’10 ‘ ‘c ‘
123 |A. K. NAYAK |15062/202521.02.2025 |WP(C)/15483/2024 |10 | c |
124 |AK MOHANTY  |15068/2025|21.02.2025 |ABLAPL/1782/2025 |10 | c |
125 [B. K. PANDA |15069/2025|21.02.2025 |WP(C)/15880/2024 |10 | c |
1126 |B.K.DALAI |15070/2025|21.02.2025 |ABLAPL/452/2025 |10 | c
127 M. R. SAHOO |15074/2025(21.02.2025 |[WP(C)/4564/2025 |10 | c |
128 |S S MOHAPATRA |15076/2025|21.02.2025 |[CMP/1421/2024 0 | c |
129 |s. DAS 115078/2025(21.02.2025 |[WP(C)/3769/2024 |10 | c
1130 |T BAG 115079/2025(21.02.2025 |[WP(C)/5352/2025 |10 | c |
131 |[P. L. MISHRA |15081/2025|21.02.2025 |WP(C)/14307/2024 |10 | c
1132 |J SAHOO 115083/2025(21.02.2025 |[WP(C)/5111/2025 |10 | c |
133 |A. MOHANTY  |15085/2025|21.02.2025 |TRPCRL/15/2025 |10 | c |




134 |A. MOHANTY  |15087/2025|21.02.2025 |TRPCRL/16/2025 |10 | c
135 |S MOHARANA  [15088/2025|21.02.2025 |ABLAPL/1742/2025 |10 | c |
136 M. R. SAHOO |15089/2025[21.02.2025 |WP(C)/3653/2024 |10 | c |
1137 M. R. SAHOO |15092/2025[21.02.2025 |WP(C)/3850/2024 |10 | c |
138 [P. L. MISHRA |15096/2025[21.02.2025 |WP(C)/14306/2024 |10 | c |
139 o ANATH 15097/2025 [21.02.2025 |CRLMC/3402/2024 |10 c
1140 |D SWAIN 115098/2025(21.02.2025 |ABLAPL/1721/2025 |10 | c |
141 [JoRANATH 15100/202521.02.2025 |WP(C)/5264/2025 |10 c
142 |[P. K. MOHANTY 15102/2025|21.02.2025 |CRLMC/854/2022 |10 | c |
143 |M.BEHERA 115107/2025|21.02.2025 |ABLAPL/14994/2024 |10 | c
144 |8 R00 g 15110/2025(21.02.2025 WP (C) /4605/2025 |10 c
BIKASH
145 |CHANDRA 15112/2025(21.02.2025 |ABLAPL/1682/2025 |10 c
PARIJA
146 A B MALLICK |15113/202521.02.2025 |WP(C)/27692/2024 |10 | c |
147 |SK SAHU |15114/202521.02.2025 |ABLAPL/1409/2025 |10 | c |
148 [P K SINGH 115116/202521.02.2025 |WP(C)/4751/2025 |10 | c |
149 |H. K. PATRA |15121/2025|21.02.2025 |WP(C)/24068/2024 |10 | c |
1150 M. SAHOO 115124/2025(21.02.2025 |[WP(C)/2329/2025 |10 | c |
1151 |D.BARIK 115127/2025(21.02.2025 |ABLAPL/1780/2025 |10 | c |
152 |M K MOHANTY [15128/2025[21.02.2025 |WP(C)/25865/2024 |10 | c |
153 |D.BARIK 115129/2025(21.02.2025 |ABLAPL/1795/2025 [10 | c |
1154 [N SAHOO 115130/2025[21.02.2025 |WP(C)/5038/2025 [10 | c |
155 ;ié?g;ﬁﬁ? 15137/2025 (21.02.2025  |CMP/1425/2024 10 c
156 EQEEJ KUMAR ©115139/2025(21.02.2025 |ABLAPL/1749/2025 [10 c
GYANENDRA
157 [KUMAR 15146/2025(21.02.2025 |WP(C)/4106/2025 |10 c
TRIPATHY
158 |[SARAT DASH  |15158/2025|21.02.2025 |ABLAPL/1797/2025 |10 | c |
1159 |S P MOHAPATRA |15159/2025|21.02.2025 |ABLAPL/10199/2024 (10 | c |
1160 |P DAS 115160/2025(21.02.2025 |[WP(C)/23736/2023 [10 | c
1161 |J BEHERA |15162/2025|21.02.2025 |ABLAPL/9771/2024 |10 | c |
1162 |G SAHOO 115166/2025(21.02.2025 |ABLAPL/9467/2024 [10 | c
163 |Z00AS CHANDRAl15190/2025 121.02.2025  |FRO/459/2024 10 c
164 |Z00AS CHANDRA 1519172025 121.02.2025  |FRO/430/2024 10 c
165 M. NAYAK 115180/2025/21.02.2025 |[WP(C)/5263/2025 |10 | c |
166 |7 JANOoN 15181/202521.02.2025 |WP(C)/4592/2025 |10 c
167 |G. N. BARIK |15182/2025|21.02.2025 |CRLMP/62/2025 110 | c |
168 K. C. SAMAL |15183/2025|21.02.2025 |WP(C)/201/2025 |10 | c |




169 |7 ot FRARASH] 518472025 (21.02.2025  |wp(C) /4090/2025 |10 c

170 |A. K. BARIK |15195/2025|21.02.2025 |FAO/459/2024 110 c

171 [[SWAR CHANDRA |1 5196/202521.02.2025  [FAO/388/2024 10 c
SAHOO

172 [0 KOMER - 115206/2025 [21.02.2025  |BLAPL/194/2024 |7 u
B. N.

173 | Gt 15207/2025 (21.02.2025  |CMP/1153/2024 7 U

174 |PK PANI 115209/202521.02.2025 |WP(C)/5149/2025 |10 c
PRIYADARSHINI

175 | umiTa oanpa |15210/2025(21.02.2025 |CRLREV/738/2024 |10 c
JADUNATH

176 | DuaN 15211/2025(21.02.2025 |WP(C) /13800/2024 |10 c
S. R.

177 | ik 15212/2025(21.02.2025 |BLAPL/1234/2025 |10 c

178 [B. N. SAHU  [15213/2025(21.02.2025 |ABLAPL/14191/2024 |10 c

|

|Total

11651

NIC




